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SHRI K LAKKAPPA : This is not a 
proper apology. He has not done it in a 
proper manner. 

MR. SPEAKER : Mr. Minister, you 
please give the reply. He has already 
put the quesion. 

SHRI K LAKKAPPA : Without doing 
any home work he comes here. What i. 
this ? 
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EntertaiDment E"pendlture by Air 
Indi. Hilb E"ecutives Abroad 

*531. SHRI JYOTIRMOY IlOSU : 
Will the Minister lOf TOURISM AND 
CIVIL AVIATIO", be pIe ,,"cd to w.y a 
statement showing; 

(a) the location of the Regional D,rec-
tors, high Sal("", and Commercial Execu-
tiv~s ufthe Air-India abroad who art' em-
powered to incur ('xpendilurc In fOJcign 
exchange on entertainment ~tc. in the 
name of 'Bulii1lcs:" Prol1l'Jtian'; the ceiling 
fixed in each case; 

(b) what machinery has been provided 
to prevent the mislls(" of thi~ expenditure 
and whether hf' v. ould state thf' L'(pl'ndi-
ture incurred during the year ('IjcJig 30th 
June, '977 by the various officers; and 

(c) what mC"asurt"s are proposed Lo be 
taken to en numj~(" ('xpenditure (,l'pecia1ly 
now when the serving of liquor has been 
litopped by Government? 
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